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Delhi Legislative Assembly
BULLETIN (PART-II)

(General information relating to.Legislative and other matters)
Monday 27" August, 2012/05 Bhadrapada, 1934 (Saka)

No. 166

PRIVATE MEMBER'’S BILLS & RESOLUTIQNS

Hon’ble Members are hereby informed that 22 (twenty two) notices of resolutions
were received by the Assembly Secretariat till the last date of receipt of Private Members
Resolutions i.e., Friday, 24.08.2012. The following three resolutions have been selected
on the basis of Balloting. These Resolutlons would be taken up for discussion on the
Private Members Day i.e. Friday the 07" September, 2012:-

rd

S.No.

Name of the Hon’ble MLA

Text of the Resolution

1.

Shri Sahab Singh Chauhan

ThlS House resolves that all the unauthorized
colonies of Delhi be regularized as is where is
basis without delay and funds be made available
for requisite developmental works therein so that
inhabitants of these colonies may get rid off the

miserable life.

Shri Veer Singh Dhingan

This House resolves that water bills be raised on
flat rates from inhabitants of all resettlement
colonies, Janata Flats and houses constructed in 50

sq. yards or less.

Shri Sat Prakash Rana

This House resolves that construction work of 5
hospitals, in village Bamnoli, Chhattarpur, Vikas
Puri, Dwarka Sector-9, Badarpur etc., be started as
soon as possible so that the people of Delhi can get
themselves treated properly upon.

P.N. MISHRA
Secretary



